
CEN I RAL AD MIN ISTRAT IVE TRIBUNAL 
CALCUTTA BENCH 

NO.O.A.159 Of .1996 

Date Of Order s 7.6.1999 

Presen t 	Hon b le Mr. Ju sti c a S-N* f%l)ickt Vice-Chairm' on, 

Hon ble Mr.8,P.Singht Administtativg Member. 

suBAL KANTI DAS 

Va. 

UNION OF INDIA & ORSO~ 

For the applicant 	N on e 

For, the responden ts-, Non e 

S.N.Mllickp V.C. 

None appears for the applicant an seccnd call. It ~s 

also noted that none appeared for the applicant on earlier 

occasion s. 

20 	The app'lication is dismissed Vor', default. No order 

is passed as to costs. 

(B.P.Singh) 	 (S.N, Millick) 
Administrative Member 	 V i c-e- C ha i r'man 

r* a. 


